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likely to be withdrawn.

(c) Considering the overall position
of pending cases, special Benches are
constituted off and on during each
term to dispose of ready cases of
various categories like tax, labour,
election, criminal, constitutionsl ete.,
and every effort is made to reduce
vendency. The Supreme Court has also
amended its rules with a view to ex-
pediting the disposal of matter before
it

Special Recruitment for LA.S.

982. Shri 8. R. Damani: Will the
Minister of Mome Affairs be pleased
to state:

(a) whether Government propose io
sold a special recruitment examina-
sion for the 1.A.S. in the near future;

(b) if so, the details thereof; and
(c) the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) No Sir.

{b) and (c¢). Do not arice.
Arrests for spying in India

883, Shri Baburao Patel: Will the
Minister of Home Affairs be pleased
to state:

(a) the number and nationality of
the persons arrested in India from the
1st December, 1966 to the 31st March,
1967 on suspicion of spying for
Pakistan;

(b) the dates on which and the pla-
ces from where these persons were
arrested; and

(c) the steps taken by Government
against these people and the stage at
which the prosecutions stand?

The Minister of State in the Minis-
try of Home Affairs (Shri Vidys
Charan Shukla): (a) to (c). A state-
ment is laid on the Table of
the House. [Placed in L.ibm-y See
No. LT-430/671.
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Smuggling of Armg by Dacells

884. Shry Baburap Patel: Will tho
Minister of Home Affairy be pleased
to state:

(a) whether it is a fact that the
dacoits in the Chambal River area and
in Uttar Pradesh have been able to
get standard army rifles and ammu-
nition, as was discovered when some
of them were shot recently;

(b) whether it has been investigat-
ed as to how these rifles and ammuni-
tion reached their hands;

(c) whether there is a check on the
smuggling of arms in the border areas
of Rajasthan, Uttar Pradesh and
Madhya Pradesh;

(d) whether it is a fact that several
retired Police Officers have joimed
hands with the dacoits in the decoit-
infested areas; and

(e) if so, the steps taken to stop
their activities?

The Minister of State in the Minis-
try of Home Affalrs (Shei Vidya
Charan Shukla): (a) to (c). As per
information received from the Gov-
ernment of Madhya Pradesh the ans-
wer is yes in respect of that State.
For the other areas, information is
being collected and will be laid on the
table of the House in due course,

(d) In respect of Madhya Prdech,
No, Sir. Information from Uttar Pra-
desh and Rajasthan is awaited and
will be laid on the table of the Hou'o
when received.

(e) Does not arise.
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